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S.P.E. Enquiry into Dandakaranya 
Project Irregularities 

745. Sbri Vidya Cbaran 8hukla: Will 
the Minister of Works, Housinr and 
Rehabilitation be pleased to stat\!: 

(a) whether it is a fact that some 
Special Police Establishment olftcials 
were detailed to inquire into the al-
legati011.'l of certain financial irregu-
larit1C9 over purohase of atores and 
tractor repair work at the Danda-
karanya Project; 

(b) it so, the particulllr~ or tbe al-
iegations; and 

(C) the rellults of the inquiriel made 
Itlereon! 

The MinI:iter of Works, Housit1& ad 
Rehahilitatioa (Sbri Meltr Chand 
Khanna): (al to (c). AnintoanatlOn 
was lodged with Government in 
September, 1960 that some otliclais of 
tihe Dandakaranya Project had pur-
ohased a number of tractors, motor 
trucks and jeeps at prices hIgher than 
the prevailing market prices ane1 mis-
appropriated the difference. Enquiries 
made by the Special Poiice Establish-
ment revealed that there was no truth 
in these allegations. 

Bousing for Landle!lS Agricultural 
Workel"!l in Punjab 

746. SJoJ"i Daljit Singh: Will t;-,!! 
Minister of Works, Housin/:" a.d Re-
habilitation be pleased to ,;tate: 

(a) the amount allotted to Punjab 
Government during the Third FIve 
Year Plan for securing house sites for 
landless agricultural workers, sche-
duled castes and to Panchayats for 
the improvement of streets and drains; 
and 

(b) the amount given so far? 

The Minister of Works, Rousinr IU'Id 
RehabiUtatin (Shrl Mehr Chand 
Khanna): (a) and (b). No specific al-
locations have been made to State 
Governments for these purposes. The 
State Govemments (including Punjab) 
have. however, been recently infonn-
ed that they can utilise about one 

third of their yearly allocation under 
the Village Housing Projec13 Scheme, 
for provision or house-sites to land-
less agricultural workers (including 
such members of the Scheduled Ca.tes 
liS might belong to this category). In 
"dd,tion, about 116th of the alJc.cation 
can be utilised by them for the .>ro-
vision of streets and draim in the 
viLages selected for development 
under the Scheme. Expenditure CII 
both these items wlll be treat~d RlI 
a grant. The allocation of the Punja. 
Government under this Scheme 1. 
Rs. 6.72 lakhs during the curren' 
financial year. 

Dams io Hysore 

74.7. Shr! ~ K. Deo: Will the Minill-
ter of Irrig-a •. on aad Power be pleued 
to slale: 

(a) whether there is any proposal te 
construct two Dams in Mysore on the 
C',uvery, one at Mevedatu and another 
14 m i IPs trC)m Sh insha, for generation 
of hydel power; 

(h) whether the Shinsha and 
fhrasamudram power statio~s will b= 
submerged by these dams; and 

(e) if so, the reason for havin, 
t.h""" two new power projects? 

Trr~ Minister of State in the Miais-
try of ,rri/:"ation IUld Power (Sbri 
Alag_n): (a) No such propMal hu 
bp('n received from the State Govern-
ment. 

(b) and (c). Do not ari~. 

Power G('nerating Unit3 in Trlpura 

718. Sbri Blren Dotta: Wil! the 
Minister of Irrigation and Power be 
pleased to stat!!: 

(a) the names of the places in 
Tripura where power generating unita 
have been installed; 

(b) the rate charged in these unit. 
for the supply of the electricity; 

(c) whether this rate is too high 
compared with rates of West BeBgal; 
and 
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